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No. D.iA/I'rg.i'\’~"S Ni A¢i.'is1:'-/2024/Ci 3 i i<J"' November, 2024

The Ld. Principal District 8: Sessions Judge (l-lQsl. Central. THC
. The Ld. Principal District 8.: Sessions Judge. New Delhi. PHC

The Ld. Principal District & Sessions Judge. South-West, Dwarka
The Ld. Principal District & Sessions Judge. West, THC

. The Ld. Principal District 8: Sessions Judge, East. KKD
6. The Ld. Principal District 8: Sessions Judge. South. Snkci
7. The Ld. Principal District 8: Sessions Judge. Shahdara, KKD
8. The Ld. Principal District 8-: Sessions Judge, Nortli-West, Rohiiii
9. The Ld. Principal District 8:. Sessions Judge, Soutli-Bast, Siiket
I0. The l.d. Principal District 8: Sessions Judge. N0l‘lh-F.tI5I, KKD
I I. The Ld. Principal District & Sessions Judge. North. Roliiiii

'-lO

uipymk

Suh.: Workshop on Jtiilgiiient Writing for coniplalnts iils I38 Nl Act on 06.12.2024.

Respected Madniri/Sir.

As per directions of the I-loii‘lJ|e High (‘ourt of Delhi. the Delhi Judicial Academy is
conducting zi "Workshop on Judgment Writing ior complaints uls 138 Nl Act” for all Judicial
Magistrate First Class holding N1 Act Courts in Piiysiczii or Digital mode.

The Worksliop is to he conducted through virtual mode using Cisco Weber: Online Meeting
platfomi on 06"’ December, 2024 from 04:00 Pi\1 to 05:30 PM.

The nomination list of Judicial Officers for the iilbresnid progriinnne is enclosed as
.-\ni-iexure-A. The Programme schedule is enclosed as Annexure-B. The attendance sheet for this
pmgriiiiinic is enclosed at Anncxurc-C.

The meeting link for joining the workshop onliiic through Ciscn Webiix, is mentioned
Belt‘-_\'

https: -illicdja.\\'ebcx.com/iiicctfdja.dlie.vi:I
Meeting id:l6(ifi962693 without Password

Your goodselt" is thcrcibre. requested to kindly direct the eoncemed section to inform the
nominated Judicial Ofiiecrs (as at Aniiexure ‘A’) to attend Lltc aforesaid workshop on 06.12.2024
by using the ahtwe meiitioned rncetiiig link and share the schedule of the snhject progriimine as at
/tnncxure-B with the noiriiiiated Judicial Officers.

Further, it is requested to direct the conccmed section to send attendance of the participants
to this Academy as per Anncxure-C, nflcr completion of‘ the said workshop at the earliest for
further necessary action.

With regards.
Yours faiilifiilly.

Enr!.: /is above I
(Rajcsli Kiimnr Singli)

OFFICE OF THE PBINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
.32 ._ lit]-lfl 'g__ TIS HAZARICOURT: DELHI .4, ' -_

No. ‘ /JOTP/Gaz./2024 Dated, Delhi the _i!.k;______,___
Copy forwarded for information and necessary action to :-

t) The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached with the
letter as Anriexure ‘A’.

2) The PS to Ld. Principal District & Sessions Judge (I-lQs), Delhi.
3) The Branch in-charge, Computer Branch, Tis Hazarl Court, Delhi for any type technical Assistant to

Concer d Judicial Officers and also provide the information with regard to Annexure-C directly to quarter
co rned. .

4) e Branch ln—charge, e-sewa kendra, Tis Hazarl Court, Delhi. Y
The Website Committee, English/Hindi, Tlsl-tazari Court, Delhi.

6) The LAYERS for uploading the same.

il 4 .this
(Mukesi-‘p,Kumap,Gupta)

Officer In—charge Jnflicial Branch, Central
for Principal Distt=iéi:i& Sessions Judge(HQs)

Tis Hafiari Court, Delhi.



/ Nomination List of Officcrs for

\
QAnncxul c ‘A’

‘Workshop on Judgment Writing for complaints uls 138 NI Act‘
for Judicial Magistrate First Class holding NI Act Courts in Physical I Digital modes

OH

06"’ December, 2024

SI.
No.

Name of Officcr District
Place of

l

Present Posting l No

:Ms._ Arushi Farwall f JM First Class (NI Act) Digital Court )_ IU

NI Mr. Abltitcsh Kumar IM First Class (Ni Act ._-

East
South-East

Posting
KKD
Sakct

U0
_l , _ _ , I 7

Ms. Blialti Beniwal JM First_Class (Nl Act) Digital Court\ , __
‘-1 New Delhi ) PHC

J8 Ms. Neha Sharma JM First Class (NI Act) 4'1 New Delhi PHC

Lh Mr Anurag Chhabra JM First Class (Nl ) UJ New Delhi PH

Ot Mr. Aviral Shtlkla

V _ Act
YJM First Class (NI Act) U-I South-West

C
Dwarka

Q Ms. Sltivangi Vyas JM First Clas§(NI Act) if if A North st

O0 Mr. Gaurav Dahiya JM First Class (Nl Act) _ 7
"W"

South
Rohini
Sakct

Q Mr. Nitcsll Goal JM First Class (NI Act) l 5 South-East Sakct

- Qi_ lvlr. liiavdccp Gupta 7 _ W JM First Class (Till Act) W f )__ W East K.l(l)

‘- |_c Mr Suchil Sltartrla IM First Class (NI Act) O0 South-West Dwarka

E3 Mr Mayan}; Aggarwal JM First Class (NI Act) _- A South Saket

G Mr. Vinod Kumar JM First Class (NI Act) A South 7 C Sak
Y

3 Mr Ajay Narwal A JM First Class (NI Act) i ._- South-West

ct

Dwa a

G Ms. Shiyangi Mangla JM First Class (NI Act) Uh South-Wcst
' rk

Dwarka
_~ North Rohini

Rlshabh Fanwar .l\/I I lrst Class (\§l A )1 L i-o West A Tllc
I8 Ms Ncha Gocl

_ 16 Ms.)-lilnallslli Tyagi J.\/I First Class (Nl Act) Digital Court
111 Mr. 1 ‘ 7 . ~" cl

CtJM First Class (NI A ) M Central Tl-IC A

I9! MS, Tabtlssum Khan C nu l"ilst Cl.tss(NI7A N South-East Sake!

‘l 20 Mr Aakash Mollarl Singh (II South Saluzt

2i Ms Poonam Singh

. 7- ' V ct) _
L JM First Class (Nl Act)"
\ JM First Class (Ni Act) ._. Ncw Delhi PHC

‘D

33, Ms Mcclla Chaullan _ if JM First Class (NI Act) Digital Court DJ Ccntlal tut:

23 Mr Kawal Slnglt _ JM l-‘it-st Class {Ni Act) U-I South Sakct A

)z4 Mr Siddhant Kumar 7 JM I-‘irstV(.‘lass [NI Act) O Sllkct

25) Ms Marilyn Joanna Khakha
9

W South
South-West Dwa

‘26 Mr Komal A
L V J M First Class il\'l_Act)
l -' ct)iM Flrst Class (NI A f South

rka
Sttkct

11 Ms._Shectal Rani _ ) JM Fit-st Class (NI Act) Digital Court -

‘2s Ms Sccma Mcena J1)/1 First Class (NI Act) Digital Court -F1

South-East
South-West

Sakct
Dwarka

29 Ms Divya Singh A _‘7l _ A JM First Class (Ni Act) M South-West Dwarka

l30 Mr. _Pranj al G:-tngwar l l
JM First clccciul Act) Digital Court N Central THC

31] Ms Anshul Agnihotri JM First Class (NI Act) L»-I South-East Sakct

32 Ms Dcshna Golcchlta
T ‘_

JM First Class (Nl Act) '-J Central 7‘ THC

‘as Ms Surblti Sliarma V _ JM First Class (NI Act) _ N l\lciv Delhi PHC

ll 34 Ms Aastha Sharma C JM First Class (NI Act) C ‘O South-7Wcst Dwarka
_l1

35! Ms Vanshika Mchta
M Sllalttlara KKD

‘l 36 lMs Anjali Singlt Z
_ JM First Class (NI Act) Digital Court

C l JM First Class (NI Act) Digital CourtT " D T ts-I Soutll-East Sakct

37 ‘Ms Aradhana _* JM l’il'stC1ass (Ni Act) Central " THC

l38 Ms Suluiti Jha A fl‘ JM First Class (NI Act)Dig!ital Court IQ WGSI Tl-{C



SI
No Name of Officer Present Posting No District Place of

Posting ‘I
37> C Ms. Shradtlha Tripathi JM I-‘irst Class (NI Act) 7 2 A A South 77 Saket 77
40)
4l

Ms. Su|'bh7i777Ciupta
Ms. Ravislla Sitlana l

7l7l\ll~'irst Class (NI Act) 777
.lM7First Class (NI Act) Digital Court

7 7 Sgutll-West
l\lorth7-East

Dwarka 7 7
KKD

.42 ‘ Mr. Abhay Lioudllary Wii ‘ JM First (‘lass (\J[ Act) H4 Central. it lc
43 Ms. Ncclmani Sharrna .l:\-ti First Class (Nl Act) Digital ('ourt777; 12 South-West Du:7arl<a C
44 Ms. Kaltika l-landa 7 ‘ JM First Class (Nl Act) 7 4 l South-liaist Saltct
45 Ms. Kallkashan Jabilt 7 ‘ .lM First Class (Nl A77ct) Digital Court l 3 Soutlr 7777KSal<ct
46 Mr.7\(aibl'lav Garg ‘ IM First ClasslN77l7Act) l l ‘ Central s ; THC I

)4? Ms. Marlisha Bhau 7777 IM First Class A7c7t)77I7)7igital Court 3 West THC A
48 Ms. Nishi Jindal J.\:l First Class (N71 Act) ‘ 5 77.\'ew Delhi PHCC W
49 Ms. Parul Sharma JM First Class t\'l Act) Digital Court ‘ 1

I- \'orth-\Vcst7 Roltini \
50
5]

Ms. Sliubhamjot Kaur 7l{akl1ra
l Ms. Garima Garg777 7

A J.\I First Class (.\'l Act)
JM l=i}.={Z‘liss§ K I Act) Diszital c~.c.+J

IO Soiuthi-\\'e5t
i \'crtlt-\\ est 0

D\~'flt5? A '
R 7-,. 7..

52*
53

"'15- NW“ 7 C”.
Ms. Surabhi Setlli

777JMl-'irstC|as . .-\ct) '; ‘¢.;. 7 L.,,...3,
7 7l7M FlrstClassl\'l .\ct~ 7 7 3 . \\'c_<'_W

=. (\'I Digits‘ c. 1- Fa--v

54 Mr. Arlubhav Bijalwan rat‘ Cl____
557; Mr. 7S7ic7l7hant Krisltan Sirlgh 7.lM l |rst( lass (\l Act) J

JM Fil-sl(‘|as>l\'l -it-t)7 7 = 3 A Cenna.
7 West THC

159 Ms. Jayarlti Chander bulbJM First Class (NI Act) Digital 77(7Tourt North-Wcst Rohini
57 Ms. Sl1ubha7ngi Srivastava JM First Class (NI Act) Digital Court U’: South-West Dwarka
S8 ii/ir._Amit Rana 77 ].Vl First Class l\'l -'\Ct\ 6 l Ccntra 77 rut‘
59 Mr. Arvind Tgntar Z J\I First t"lc.~.= .\': \.~: A l —' _ §O'...t.“--'\\i:.~Z F)“ .\’\..:.

60
} 61 ll Mr. Sllttbltalll(.iu|t"td

C Mr. Ankit Solanki :7 1'7‘: \_'_q.\ ‘ti '-_~' H i -'

-\| t

.4.
u '-A -_- 5"

6277 7 Ms. Prithvi Joshi '\l §'.'\ .1:'.- \ "..' :>~_'.e ', C," 1 $5-.219‘!-i.¢:Z \._;-

03} Ms. Ratlha Kulshrcshtha l\l Flrst C-ass l.\i \;t- :)'.éiZ3.. L":.1t‘I I IT-W50 uth-\\ -.:7st D“ arm
64‘)7 Mr. Shiva Parashar J.\| FlI‘Sl Class txl Act) Digital Court East lSEl1l_
65 Ms. Surablli Rastogi7 77 JM First Class (N1 Act) Digital Court l 10 South-Wcst Dwarka 7 C A
G6
67

_M§- Al“¥Fl$§_lla.3_lI1gl1
Mr. Sltiv Kumar

.l ‘Vt 7Fll§l7 C las NI Act) Digital ccm
JM First Class (‘NI Act) Digital7Court

I I
l South-West

l South:-West 77 Dwarka
Dwarka

.68) 7M7s.7 lsha Rana IM7 First Class (NI Act) 7 777 7 Sliahdara 77 KKD
69 Mr. Nitin Sltalt7_7777 JM First Class (NI Act) Digital Court O0 7 South-West Dwarkzl '
70 Ms. Sarljana Kasana J7M First Class (NI Act) Digital Court \D 7 Soutli-i‘iVcst D wtlrka
71 Ms . PoojaSul1ag 77 .il\rl First Class (NI Act) Digital Court ._c Central 7
72

l 73 Ms. Norma Jain
_l\7/ls. Nislitha Mchtani IM First Class (NI A7c7.:t) Digital Court

JM First Class (N17/7\ct) Digital Court —I§-J

l 77New Delhi
South 7

THC 7
PHC 7 ‘
Saket 7

74 ; Ms. NandiniSharma .lM First Class (NI Act)l)igital Court \5 South-West Dwarka
75 Ms . Dccpika Yadav 7 JM First Class77(7l\ll7 Act) Digital Court G\ South-West Dwurka
76 Ms . Shrcya Singh l JM First Class 7(Nl Act) Ln Central me
77 A Mr. Shivam Gupta777 1);; First Class (NI Act) Digital Court M New Delhi PHC 7
78 Ms . Lydia Francisca Kcrkctta J M First77Class (NI Act) Digital Clulrt DJ A South-West Dwarka v

.'79.Ms . Pooja Kumari JM First Class (NI Act) Digital Court t\.I South Saket A l
80 Ms. Sonica Mccna 77 7 JM F7i7rst7C7las.7s7(l\ll Act) Digital Court l'J South-‘\Vl:st Dwarka7 l



DELHI .lUDICIAl,,/Ll-QQDEMY

I’|'ng1'ammc Name: Wurkslwp nn Judgment Writing for compiaints ufs I33 NI Act.‘
Duration, Date 8: Day: One session on 6"‘ December, 2024 (l"riday) from 04:00 pm — 05:30 pm.
Participants: JM First Class (NI Act] & JM Fi:'stCl:1ss (NI Act) Digital Courl.
Venue: Through virtual mode using (IISCO Wcbllx.

Dale & Day 04:00 pm - 05:30 pm ‘

Wurkslmp nn Jullgmcnl Writing for cnmplaints uls 138 NI Act
- SI1a|||1|; Bcsl Pracuccs ol'Judg|1u:nl wrilmg
I Q8; '\ an challenges fuccd durmg “flung the Judgment

06.12.2024
§ (Friday)
i

‘In compllancc of letter no lS793/CFMIDHC dnlcd Id 0802024 nl' Hnlflslc Hugh Cmm of Dclln

Am1cxurc- B



PROGRAMME NAME
DURATlON. DATE & DAY
PARTICIPANTS
VENUE

ATTENDANCE SHEET

Workshop on Judgment Writing for complaints uls 138 NI Act.
One session on 6"'Dcccmbcr, 2024 (Friday) from 04:00 pm — 05:30 pm.
JM First Class (NI Act) & JM First Class (NI Act) Digital Court.
Through virtual mode using CISCO Web Ex.

DISTRICT

Anncxure-C '
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